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 {Translation}

 MR.  SPEAKER :  He  has  stated also
 that  they  will  take  the  Economic  criterion

 (Interruptions)

 [English]

 SHRI  SRIKANTA  JENA  :  They  are
 creating  confusion,  They  ure  confusing
 this  House.  They  ere  confusing  the  Sup-
 reme  Court.  They  are  confusing  you.

 (interruptions)

 MR.  SPEAKER  :  I  cuunot  be  confused.
 ।  is  your  confusiou.  Please  take  your  seat.
 ।  you  read  the  President's  Address  cor-
 rectly,  you  will  find  that  they  have  made
 a  mention  to  the  economic  criteria  also.

 CUaterrupiions)

 MR.  SPEAKER  :  x  you  want  any
 more  explanation,  explanztion  cannot  ve
 given  al  this  time.  1  think,  you  are  en-
 titled  to  ask  from  the,  Government  pro- bably  the  Government  in  its  judgement
 will  give  the  appropriate  explanation  at  the
 appropriate  time  but  not  now.

 There  are  other  matters  before  the
 House.  This  is  your  time  and  you  would
 be  deprived  of  your  time  to  make  very
 good  points,  if  you  want  to  make  on  the
 President's  Address.  Please  do  not  deprive
 yourself  of  your  time.

 (Interruptions)
 MR.  SPEAKER  :  There  ७  no  more

 getting  up  from  the  seat  please.  If  you
 have  any  confusion,  you  come  to  my
 Chamber  or  go  to  the  hon.  Minister's
 Chamber.

 (Interruptions)

 MR.  SPEAKER :  Shri  R.  Jeevarathinam.

 [Translation]

 SHRI  DEVENDRA  PRASAD
 YADAV  :  You  are  not  allowing  me.  ।
 stage  a  walk  out.
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 AT  THIS  STAGE,  SHRI  DEVENDRA
 PRASAD  YADAV  AND  ONE  OTHER
 HON.  MEMBER  LEFT  THE  HOUSE.

 -

 12.44  hrs.

 MATTERS  UNDER  RULE  377

 (i)  Need  to  run  special  trains  between
 Madras  and  Arakkonan

 [English]

 SHRI  ४.  JEEVARATHINAM  ।  (Arak-
 konam)  :  Mr.  Speaker,  Sir,  approximately
 30,000  people  travel  daily  by  train  from
 Arakkonam  to  Madras  because  important
 factories  and  offices  are  located  in  Madiis.
 In  Madras,  there  is  not  sufficient  housing
 facility  available  for  the  Railway  workers
 and  officials.  The  workers  and  students
 travel  daily  from  Arakkonam  to  Madres
 und  Madras  to  Arakkonam.

 Hence,  ।  suggest  that  daily  one  electric
 train  should  leave  Arakkonam  at  8.45  a.m.
 and  reach  Madras  at  10  am.  In  the
 evening,  this  train  should  run  daily  from
 Madras  to  Arakkonum  at  5.45  p.m.

 At  present,  sevcral  trains  are  running  on
 the  broad  gauge  पाट  trom  Madras  via
 Arakkonam  to  different  stations  in  the
 West  Coast.  They  are  passing  through
 Arakkonam  and  the  short  distance  pusscn-
 gers  from  Madras  to  Arakkonam  und
 from  Arukkonam  to  Madras  get  into  them
 causing  inconvenizoce  to  long  distance  pas-
 sengers.  Such  inconvenience  to  them  will
 be  eliminated  if  special  trains  are  started
 (0  ply  between  Madras  and  Arakkonam.

 (ii)  Need  to  amztiovate  the  tot  of  agri-
 cultural  labourers  and  weavcts  in  Srika-
 kulam  district  of  Andhra  P:adesh.

 DR.  VISWANATHAM  KANITHI  (Sri-
 kakulam)  :  Sir,  Agricultural  labour  and
 those  rural  families  engaged  in  other  pro-
 fessions  like  weaving  etc.,  are  migratiog


